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This the 25th day of October 1  200? 

HON lt.E SH. KULO:iP SINGH, MEMBER J) 

Shri Harish Bhandari 
SJo hri. Prem Si.ngh Rhenderi 

R/o 1: 70/E). 	t..eipa t Neger 
Seh A 	d. Di stt. (:labed (U. P ) 	 Appi icen t 

(By Advocate Sh 	C Agarwai 

Ver u< 

Un ion of 'In di. a 	Lb r ali j 

71. 
	 1 he Sc'cre tar v 

Mi ni str v of ,t nformat.i.on & Broadces't:ire., 
Shastri Bhawan 
New 	Ihi'i '10 QIfl 

'Iho Di tooter Gc'nere1 

(,)oor darshen 	Mandi. Htne 
New  

'The Di. rector 
Door dar shan Kendra  

AkahwanYt Eihawan. Pan 'ianien-
Street New Delhi-i 10 001 

4 	'1 	Heed of News 
1:)oordarsi"an News. 

centre .1. Product.:i on Centre Copie: 

Ke1;ori New 	Delhi.. Rospondent.s 

rh i. <. 	at has 	been 	fi. led by 	the 	a pp'l I cant seeE I rg a. 

direction 	to the resrondent.s 	to dispose of his 	representat:ion 

ieted 11 11 2001 

2. 	Aecordi. no). yrespordents are di rooted to dispose of the 

reoresen ta ti.on 	of t h e a p p ii. cant. wi. t.h i. n a period of 2 	c'nths.. 

from the date of receipt. of a copy of this order by Passina a 

reasoned and speak i. ng order, 	This PA may also be taken as a 

sinri't ementar y representation 

( KT.J1. oi: H' S1NGH ) 
Mmher. 	:1) 


